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MR. CHAIRMAN: Let me wish good-bye.

SHRI S. W. DHABE (Maharashtra): What
about the Reports of the Committees'

MR CHAIRMAN: That will come
afterwards.

GOOD WISHES TO THE RETIRING
MEMBERS

MR. CHAIRMAN: Today is the last day.

SOME HON. MEMBERS: No, no.

MR. CHAIRMAN: Today is the last day on
which I shall have the opportunity of bidding
good-bye on behalf of the House and on
behalf of our officers and myself to the
retiring Members. This was prepared for to-
day on the assumption that this will be the last
day of sitting. But as the House is going to sit
on the 31st when because of -certain
unforeseen circumstances. I shall not have the
pleasure and honour of presiding over this
House. Iam reading this as of 31st.

Today is the last day on which some °f the
hon. Members will sit in this House. They
shall be retiring according to their term. It is
possible that some will come back re-elected
for another term. But others will not. To such
as leave us finally, I wish goodbye o-i behalf
of the House and myself.

I personally had their company for a few
days only and had just begun to know them. I
regret very much that the opportunities to use
their talents were few in this short time and it
is possible that some had less opportunity
than others. I can assur, them that there never
was any deliberate neglect on ™y part. It takes
time for a new Chairman to get used to the
procedures of the House, to know how (o
give Members chance to speak.
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Some hon'ble Members are more assertive
than the other and naturally the quieter ones
suffer.

SHRI VIRBN J SHAH (Gujarat): Like me.

MR. CHAIRMAN: 1 hope soon to
rectify this in my own way. If any
of the retiring Members did not get
their proper share, they have my apo
logies and assurances that nothing was
deliberate. 1 shall soon introduce my
own method of impartial selection of
speakers on a more broad-based and
equitable method in which noise will
play the [least part... {Interruption).!
wish the departing Members, on behalf
of the House, the officers of the House
and myself, good bye and wish them
further personal triumphs and oppor
tunities of service. A

We are all servants of our noble country. In
whatever walks we may be we must fulfill our
task for its best interest. I hope they will re-
member the time they spent in this House and
keep up the IrfehoTship that they struck. May
God keep them well and happy and full of
vigour to continue to serve their motherland!

faasr & Fav (st W T
RIEAWIT) : AEE 9FA A q09q

TN wF EF & g I A femy
T A W gw I faed A U gAY
¥ afuwtr & fav 4t &g ww=r-
s gt &t mifs 77 A#iw dm-
a1 faq arg fise ¥ ov 4, g
o1, 3T I FWiAd | AEd 9



164

Retiring Members

[ RAJYA SABHA ]

Good wishes to

163

EEREF_ES FTFETTERIERTIRREREEFCEE. ¢ OPC-
* Z _%,sq_ws,n_._.ﬂ - Ly T w . . &
mmemwwWmmwgwmmmmmmmmmwmmmwmmwwwwm : mmm
& B aﬂ v B v E %m L FFREw e g .. \m.” o
m«mw‘mkmwmmmﬂmmmmww%mmmmmmwm g > m@mmwmmm mm mmm
amm%mwmm@ mﬁmmw wmmmaﬁmmmmmmm EREEE £ .
FESFE L EE T E w EEEF
mmmwmmmma 3 ﬂmm = wwamwwm e £ :WMMM
- BrEEEe Cepfes IR TR ENTE N
m@WWwMWWwwammmwm o mﬁmmmmw . mawma
g Epel STERRERILCE L bepgr by ¢ o§E PEIS.
Erersiitrieds Lo thedla o op Drpl
,-@ﬁww TBeEefEr £ wﬁwﬂ@m o F sk



165 Good wishes to

ot W qEEm wedt (faere)
wamfa 1, wew we faoer aw
T oFar § o1 fawre e fEw g
srgifaes 93z #1 & § a7 719
71 garET 3T fau gawcli a@ra
w1 ¥ fesm ® 3% azma @
aqT AT AHA HIGA AFF FIWATIY
T @19 3w ® weae famr o &
Al OHT WERETW FIAT F,  FAF(
dF wEdr § 7@ w1 @ oziew
F AEAAT AT 30§, BIHT H
fawgqr & 28 & + FT§ MT W
A N oFF qFET § | &1 qrE
At avr g owar 7w # sar g
HITA S FAT, TAW GIH T IIT
A1 Pazra w1 ©9 7 32 @2ZiH 3}
g1 @ | F =g ge7 #, feaq
A AW wEAT 2 IT § | ar ZATT
T A WA F oF JvaT £ oS

fo & 37 ¥ drmar § 91T g

[ 28 MAR. 1980 ]

|
|

Retiring Members 166

sigar g foas or @ € ¥ oeer
q9 W | WAL GEIET Saar ar &
@ & ¥ a1 fa oww am few &
9 ATAT, FA4T 4FF | 7 TH AW
¥ ooy vEd W g, W1 TH 9T #
g wifeaama frar 2, #iw =+
T dfeq o1 I XY FAT AT E, AT
qEAT FI AFT F AOT | IS
g9 AWT § W1 W&y &, @%@
drar &, W7 ¥ &Er 2, 9br ¥
gE@r & 1 F @ WA 97 waAl
T wET qEf T W F ogawr
aifew faard F2ar g #iw & awmwar
g a7 =fas & ofes wzih @
FT {599 aF FT GUT F1 FEA
13 g7 faw 3@ 7@ gE

st vt (9€ET) o SEeaA
arga, & frerafor swag 1 aww ¥
am @ g1 few v omw ®
g 97§ & wrr A 49
e fT w3 9@ ami F1 S
T R ¥ @9 R Aw g @i
¥ fau agg wemEm awa @1 o0
# uF =afsa@ arg Far zar g |
aafeme &7 & W1 ogwiv qeA E
FEEY 27 & ITH |19 AT ATEA
@1 ¥ W7 TEET mEAR @A g0
97 g% 1 amfx =za © " o
faar & az & = F@r ¢ =
ATET WY FAT @A | & @ wgf
AT, afew wwie T § ofa
W OFE AFAT 2W O oL gRi A
7 WTH F4] | BEIT W1 @aEEq Vg
A A & F FgAr WA F AI
AEFT AT F F@AT wecT g fF
faar 1 aw. A1 W1 2 oWMT
fagr &1 swn v =fsr T fac0
5™ F1 §wa F@r g, f&e A7 &
gaa g Fear wwgat £ f¥ e
a7 A 0% qEAT HT TR P A2



167 Good wishes to

[t & 1)

72 & fr 8w @ o wiedm qAT-
afs, #0047 oW ¥F E W
Fz ¥ 7T T ARIT @A, AR F
afs & @@ 2 ogw #1 Fam
AT WIT SHEE AT9-A74 wfaeie
# ot afdr afgwr fag go 2
wSfer GRE FT HT & IT F
AT TGAT | HIT FEIT HAVAA
#t & #17 T ¥ ogevreefy o
§) T fAT A F aur F 34
gTF F GEEAT WT qIHRED BT T
aEal ¥ T Aar g fw oew AW
AT ART TEN AT T ;WRE AT
FTIATEr &1 B9 ATRT § Taq E0 |
wsgawr, s wifaw @y w@Ew g,
¥ 71 afgmdr Fw E—ux  a@
sqar & Fhamdr wfagrz § osa &7
TAT FIAT 47 AT Gfgaw F aea
it TSt F1 owfagwT few o gw
IARI VAT ATHT | B FI =X
2 fr 7wl afasre 3fm 7 @
WA, ATEEHEAd A g1 WO |
gafar & &AW1 % 7 @3l §
Fear for a<r 72 wrEer & B ozA
g1 Foll Fi—TrZ #7 Wf7r 3
AT, w7 #feaw F omma S
afrady wfgwr? avEr amfat #5r
faer gu & 217 TeAi W T EpvAT
T Afgwr afFgm ¥ (99 go §—
FI TAT FIAT T AT &7 Fd7
21 TEd =W Asq W afEr g
o7 g® A N3 ATRT By oAq
w3 T 9Fy F 29 F4 3§ Teg-
T F @aE 7 A T F 7 femea
Gt ¥ A d@fagw F oaa oo
o3t qraferi &1 afaarEr afasre
faor gu & 97 &Y T FT F A
gt B ) x9W & W Iy oy
g™ g ) AT @ wm o w
FRAT &8 |

[ RAJYA SABHA |

Retiring Members 168

SHRI BHUPESH GUPTA ("West Bengal):
Sir, I rise to associate myself with words of
goodwill and good wishes t, the MemBers
who are retiring. Obviously, at the moment,
we are not going to speculate on who will
come back or who will not come back. As you
rightly said, som, will and some may not.
Nevertheless, they have been our colleagues
and they shall remain our colleagues. As far as
I am concerned, Sir, I treat all Members of the
House at personal level as my very dear
personal friends. Whatever our political
differences with them—and they are bound to
be there in a. democratic system of the kind
we have—whatever the conflicts and clashes,
heat or bitterness at times, abiding friendship
at personal level has" alway, been sustained by
mutual co-operation and goodwill of all
concerned. It goes to the credit of this Hous,
which, despite all the quarrels and conflicts,
has functioned as a kind of a family. That
feeling we have. Now many of our esteemed
and dear friends we will be missing.

Sir, we are passing through extraordinary
times. Normally in the case of those who
retire, the vacancies are filled before their
membership expires on the 2nd of April,
because the elections are usually completed by
the end of March. Now for another two
months or so perhaps 44 seats in this House
will remain vacanT~be-cause nine States will
have to elect 44 Members. And that will not
take place before the Assembly elections are
over. Thig is an extraordinary situation. But
then we arepassing through extraordinary
times.

Sir, individually if I have to pay tributes, I
can do so. But then it will take a lot of time. I
do not wish to do this thing. But all the sam, I
have the collective experience of all of them.
A very goo'd friends, whether they interrupt
m, or whether they attack me or whether they
defect from this side to that side or vice-
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versa, nevertheless they remain within the
bounds of friendship. Sir, there is no dividing
line between friendship at the personal level.
But there is a serious dividing line at the poli-
tical level. ideological level. Sir you have said
enough. Other have said enough.

As far as the lady Members are concerned,
in the Y&Sr of International Women, perhaps,
we should say a word or two. The lady Mem-
bers in our House have given an excellent
account of themselves. Although we have not
been, on this side, good enough to hold some
of them. Nevertheless, they have given an
excellent account of themselves. They have
given a good account of themselves when
they were with us and they have given a good
account of themselves when they separated
with us. Sir, therefore, I need not say on this
very much.

Finally, Sir, those who will be going out,
will be belonging to various political parties.
The “conflicts will remain. They will fee
there outside. But I do hope, Sir. wherever
they are, we shall be with them and they will
be with us in spirit and even in action
sometimes in many places.

A thought comes to me, and I share
this thought with the House, "eSpecial-
ly those friends who are leaving us.
In two years time I shall also be
leaving. Before that, I may say here
that we have established a Parlia-
mentary-cum-Cabinet system. This
Parliamentary institution, and demo
cracy, for alj the drawbacks, short
comings ,nd weaknesses, have played
a great part in bringing about the
national unity and the national inte
gration. We have in our National
Anthem the concept of unity in diver
sity. We have in our Constitution that

concept echoed. Parliament, this
House and the other House, have
whatever may be the criticism and
this  criticisms have played

a certain very useful role in advancing and.
promoting the cause °f na-
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tional unity and integration apart from
sustaining democracy. 1 do sincerely hope,
Sir, that wherever we are placed, here or
outside, we shall see that nothing comes in the
way which will disturb th, democratic system
and the Parliamentary-cum-Cabinet system in
particular I repeat, the Parliamentary-cum-
Cabi-net system in particular or the unity of
the nation and its great integration.

Sir, one word about our Deputy
Chairman who seems to be on the retiring
list. I have known Mr. Mirdha for  many
years. 1 may say, rarely have I come across
such an affable gentleman and understanding
gentleman, full of sympathy and humour, and
I have never had an occasion to quarrel with
'him; in fact I have never seen anybody quarrel
with him. It was in his Job, Sir, to =™ the
Treasury Benches at one time and to occupy
your Chair at another time and yet avoiding all
situations when one would have any
grievance or complaint against him. Mr.
Mirdha personifies the finest tradition of
this House. Therefore, I have words of
emotion and sentiment towards him and it
will be a loss  which  will be very deeply
felt. Loss will be felt with regards to
others also.  Yet Sir, there comes a time in life
when we have to face such an adverse and
trying situation. We hope to do so in the service
of the nation, in the service of democracy, in the
service of the system, in the service of the
House, remembering our association  with the
friends who will be departing by the end of this
month. Thank you, and thank all of you.

SHRI P. RAMAMURTI (Tamil Nadu): Mr.
Chairman, Sir I wish to associate myself with
the sentiments expressed by all the previous
speakers with regard to the retiring Members.
I do not think that this is an occasion for me to
be utilised for paying homages or speaking on
various aspects of the political system we have
and the perils we face. But as far as the
retiring Members are concerned,
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it is quite likely that many of them may not
return. Some o” them will return. I would only
want to remind them and remind all of us that
Parliament is not the only forum from which
we can serve the pepole and serve the country.
Whether We are Members of Parliament or we
are outside, service to the people can be done
in various ways. And I do not know whether
Membership of Parliament limits our capacity
to serve the people in other ways. Anyway, |
only wish that they would continue to serve
the country and the people in whatever
positions they are placed, whether they come
back to the House or they dy not come back to
the House.

Lastly, I would join Mr. Bhupesh Gupta in
paying my tributes to Mr. Mirdha whose
suavity has been par excellence. Very difficult
situations he had managed without being
ruffled. It is very difficult to get a person of
such an unruffled nature. I hope he will come
back and we will have the opportunity to have
his services here once again. Thank you.

MR. CHAIRMAN: Before I cal> upon the
other Members to speak, I may say that [ have
taken Mr. Mirdha so much for granted by my
side that it did not come across my mind that
he is retiring. I think he is coniing back. If
there is anybody coming back, it will be Mr.
Mirdha. In addition to all this which we have
said about him, personally speaking, it is not
only in this House but for years he has been
my friend. And really I took it for granted that
he will always be by my side. But should he
not come back, it would be a very sad day for
me because he has been of immense help to
me. I should not like to mention his many
qualities, for it has been done by Members al-
ready.

I wish that I had included him in my
valedictory address. But I think it will hardly
be necessary because
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if I can foresee the future, Mr.
Mirdha will be here in this House

Now, Mr. Dhabe. One by one.

DR. (SHRIMATI) SATHIAVANI
MUTHU (Tamil Nadu):. . . Sir, . . .

SHRI JAGJIT SINGH ANAND (Punjab):
Sir, sh, is the Leader of the AI-ADMK Party.

MR. CHAIRMAN: Oh, Leader? Just a
minute, Mr. Dhabe.

DR. (SHRIMATT) SATHIAVANI
MUTHU": Sir, I will be failing in my duty if I
do not express my felicitations to the retiring
Members on be-v half of the AI-ADMK Party
in the Rajya Sabha, especially the retiring lady
Members, Mrs, Ambika Soni, Mrs. Leela
Damodara Menon; Mrs. Jamuna Devi and
others. Sir, we say that this is an elderly
House. When I first entered this House and
saw Shrimati Ambika Soni my impression was
that it was probably wrong, to call this as the
elderly House when ladies like Shrimati
Ambika Soni are sitting in this House. But
they have contributed their mite to the country
and for the welfare of its people.

Now a few words of felicitations about our
beloved Deputy Chairman, Mr. Ram Niwas
Mirdha, Dr. Ram-kripal Sinha, Mr. Kesri
sitting on the Treasury Bench and Mr.
Kalpnath Rai. All the Members, irrespective
of Party affiliations, come here to do justice to
our hearts and minds and to serve the people.
Whether we are Members of this House or not
it is ouf duty to render service to the people
and the country. I hope many of these retiring
Members will come back and continue their
service here. Even if they do not get a chance
to come back, I hope they will remain in
politics and continue to serve the people and
the country ,s the Members of this House.

I once again pay my respects and bid
farewell t, all the retiring Members. Thank
you.
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SHRI S. W. DHABE (Maharashtra): Mr.
Chairman, when I came in 1974 to this House
I was absolutely new to the field of
Parliamentary work, having spent a major
portion of my life in trade union, work and
legal profession. Between 1974 and 1980—-
and [ am retiring now—a number of historical
events have happened in this House and very
eminent debates have taken place here. I
cannot forget the two Constitutional Amend-
ment Bill debates in which eminent persons
like Mr. C. K. Daftary, Mr. D.K. Barooah, Mr.
Bhola Paswan Shastri, Shri Bhupesh Dada and
others made very good speeches. There were
also occasions when acrimonious debates and
unfortunate events took place when Dr.
Subramanyam Swamy was expelled from this
House. We had also good debates on the
controversial special Courts Bill and recently
during the debate on the Kanti Desai affair,
my colleagues and friends, Mr. N.K.P. Salve
and Mr. Goswami made historical speeches.

I am very proud that this House and its
Members are very vigilant for the protection
of its rights and for championing the causes of
the people.

It was also my good fortune t, have good
trade union friends in this House, like Mr.
Kalyan Roy, Mr. A.P. Sharma, Mr. Bhardwaj,
Mr. N. K. Ehatt and Mr. Kali Mukherjee who
retired two years ago.

This House had very high traditions in the
post of its Secretary-General. When I entered
this House, Mr. B.N. Banerjee was the
Secretary-General, and his successor, Mr. S.S.
Bhalerao, is now the Secretary-General. They
have always helped us in discharging our
functions and explaining to us the procedures
and rules of this House.

When I" entered the House Mr. Godey
Murahari  was the Deputy Chairman.
Thereafter the Janata Party came to power and
a tradition was developed or a convention was
established that a person from the
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Opposition should be the Deputy Chairman.
Then mf esteemed colleague, Mr. Ram Niwas
Mirdha, was unanimously elected as the
'Deputy Chairman.

I feel that in a democracy conventions have
got more importance and I hope thees healthy
conventions will continue hereafter also.

I know Mr. Deputy Chairman very
intimately, not merely as the Deputy
Chairman of this  House but
as the guiding spirit in a number of social
activities, specially in the field of sports. His
interest in the field of sport is well known. He
likes to play Cricket Matches and likes to lead
the M.P.'s team. Du, to his inspiration, we
had organised a 1 p.M. Parliamentary
Forum of Sports and, under his
stewardship, Sir, I had the privilege to work
as its Secretary,  which has done a lot of
work for the cause of sports  and
sportsmen.

Sir, when I became a Member, Dr. G. S.
Pathak was the Chairman. Thereafter, Mr.
Jatti came and you hav, succeeded him. I am
grateful to your successors why have always
helped me .

SOME HON. MEMBERS: Predecessors.

MR. CHAIRMAN: 1 have not gone.
(Interruptions)

SHRI S. W. DHABE: I am really sorry, Sir.
I wanted to say only "predecessors", but by
mistake' I used the word "successors". They
all raised the dignity of the House to a very
high order and we were all given a very kind
treatment by them.

Sir, in this House, great traditions have
been built up, and friendships have been
cemented up beyond political party
considerations. We have worked as a team
and though we are having fights here or
outside the House, our comradeship and
friendship were always useful and it has
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been very permeating. Sir, the greatest feature
of our parliamentary institution is that it has
not only been the bulwork of Indian
democracy, it has also helped to create an
atmosphere for doing public good.

Sir, I am also very grateful to the staff,
particularly the Reporters and Stenographers
and | am grateful for the cooperation and the
assistance given by all the persons including
the peons in this House. I am also very
grateful to my leader, Shri Bhola Paswan
Shastri, Mr. Y.B. Chavan and my other
colleagues and also to the Chief Whip, Mr.
Nanda. They have always given us
opportunities to present our point of view.

Sir, I am privileged to have you as the
Chairman of whom I was a student in the
Nagpur University College: of Law. 1 wish
you all success. (Interruptioixs). I wish you all
success, Sir .

MR. CHAIRMAN: Thank you.

SHRI S.W. DHABE: . . .and I wish you all
prosperity in life. I also expect that the dignity
and the rights of the Members of the House
would remain uppermost in your mind in the
discharge of your functions and in giving your
directions and guidelines.

SHRI K. K. MADHAVAN (Kerala). And
also the sovereignty of Parliament.

SHRI S. W. DHABE: The sovereignty of
Parliament is there in India. Before I take
leave, Sir, I would also like to submit my
observations on my experience in this House.
I would like to submit that th, parliamentary
institutions, though they are bulworks of
Indian democracy, are to be kept above party
politics and party considerations. I strongly
feel that institutions like the offices of
President, Vice-President and Governors
should be kept above all political
controversies. Today, the poltical situation is
none to happy. In the
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political turmoil, Sir, notions of right and
wrong are subordinate to the fulfilment of
political purposes and the political code has
become now 'Ends justify the means". I feel
strongly, that the Opposition parties cannot
escape their responsibility for giving a viable
and strong alternative so that the party system
in our democracy could become successful
and the politics of convenience is wiped out
and the politics of conviction comes into
existence in our country. I feel. Sir, in order to
make sucess of democracy, it is highly
necessary that democratic institutions and
traditions must be maintained by all the
political parties.

Sir, I am personally thankful to all the
Members here, on this side and on the other
side and also the leaders for all the cordial
treatment they have given me. Sometimes We
have quarrelled with each other and some-
times we have developed differences of
opinion. But, Sir, now I take the opportunity
to apologise for any mistake that I might have
committed.

I hope, Sir, that our friendship with all the
other Members and comrades will continue
and this great institution will serve the
country for years to come, true to its traditions
and its glory. Thank you, Sir.
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SHRi JAGJIT SINGH ANAND: Mr.
Chairman, Sir, I am thankful to you for giving
me this opportunity of saying a few wards on
behalf of the retiring Members of not only my
Party,, the Communist Party, of India, but
also of other parties who may not have an
occasion to address you and the House at this
moment.

Sir, this House has been presided over by
many eminet dignitaries before I came and
also when I have been here. During my time,
Shri Gopal Swarup Pathak was there, Shri
Jatti was there and now' you are there. Before
that Sir, those who came to be the presiding
dignitaries were great sons of the soil in then-
own right.

Sir, for me this is not a formal oc-cassion. I
remember that the country went through many
vicissitudes and many ups and downs during
the period when I came in 1974 as a green horn
so far as parliamentary work or parliamentary
practices are concerned. Sir, in the earlier
period, of 1374-75,. the parliamentary
democracy of our country with all its
limitations imposed by the system in which it
was envaloped was functioning all right though
there were some portents of the future. But
then, Sir, the internal emergency came and
there was a time when what we said in this
House was also not allowed to be reported
outside. And there was naturally a suffocation.
Then, Sir, after the emergency, when the Janata
Party came to power, whatever was the early
tradition before the emergency was restored
and there was a whip of fresh breezo and the
Feroz Gandhi Act which had been repealed was
brought back on the statute. There were other
positive features also. But, Sir, my experience
has been that neither the Janata Party in other
respects, nor the Congress (I), which has come
to power now sticks to the promises that it
makes to the country. We know that struggle
we had to wage in this House in order to see
that the MISA is put away from the statute
book, through it was a definite



181 Good wishes to [ 28 MAR.

promise made by, th, Janata Party at the time of
electiong and in certain other respects we are
witness to cer- ' tain promises of the Congress
(I) that they made in their election manifesto.
But then I would say that these ups and downs
are there. Now, we are passing through , very
critical phase and I am frankly worried a, to
what will happen to our parliamentary de-
mocratic system in the immediate next years. 1
am not worried in partisan way. I would ibe
happy, if whatever has been achieved in the
field of parliamentary democracy in our
country since we freed ourselves from the
foreign yoke is retained and not only retained
but the positive in it is built upon, is further
extended, through our forum, the Rajya Sabha,
which is a very very important forum and,, if I
may say so, it is a more important forum so far
as national integration is concerned.

Sir, I came ¢ to understand my country
much better after coming to this House in
which representatives of all the States have
come to function and by coming into contact
with them, not only at the personal level but
also through their contributions, we owe it to
history to carry forward the various traditions
of this country, and in that the Rajya Sabha
and Parliament a¢ such can play a very posi-
tive role if all of us, Sir, put all our efforts
together in order to see that this role is
achieved.

Sir, before I go on to something else, I
would like to jay that I have come to learn the
Parliamentary practice the hard way. When I
came here, my leader, Shri Bhupeshji, under
whom to function is always a treat, simply told
me, you know everything, when I knew
nothing. Whatever little my experience has
been, I want to make only a small suggestion,
which I have formally moved also and that is
that it would be better if special mentions, i.e.,
the game day special mention get a precedence
over the Calling Attention Motions, because
they are very important matters that are
allowed to be broughtto the
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notice of the country through the forum of the
House and if they have a precedence then it is
possible to get a better coverage in the press.
That is just by the way.

What I am actually trying to emphasise i,
that apart from the vicissitudes that we have
gone through, now is the period in which the
future will be determined and I wish all of us
who are going to remain here devote all their
energy to see that the system of parliamentary
democracy, which is a delicate mechanism,
which has contributed a lot not only to
national integration, not only to the reflection
of nation's wish but also to the growth of our
country a, an integrated whole in many fields,
which has been a platform for putting forward
the point of view of many many varied people
and their aspirations, which has been a
platform for exposing certain things, which
through this exposure here have been brought
to a proper perspective is nourished well.

Now, sir, at the personal level I have had the
opportunity of functioning with very many
people, who are very eminent in the country,
whom [ knew as a journalist for a very long
time. Functioning with them at close quarters
has been a very good experience, a very great
experience. Apart from functioning with Shri
Bhupeshji— Bhupeshji is an institution, an
institution of the Rajya Sabha—and learning
from his performance, I had the occasion to
function with Shri Advani when he was in the
opposition, when he way on the Treasury
Benches and when he again is in the
opposition and is the Leader of the Opposition
today. Now, as far as political beliefs go, I am
farthest from him, but as "*r ®his comptence,
his geniality, his method of dealing with
people and his personal equations are
concerned, I will carry, very happy memories
though these may not be able to bridge the
political or logical differences that both of us
are subjected
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to. Then, Sir, I had seen Shri Pra-nab
Mukherjee perform earlier in any situation
well. Now he is the Leader of our House and I
have great regard for his geniality, lovable
personality and co-operation. Apart from that,
Sir, with very many friends, j have had
personal equations, more specially, with Shri
Khurshed Alam Khan. It is, perhaps, because I
also by culture, though not by belief, belong
to a minority in India and he also represents a
minority and there were many occasions for
me to advocate the cause of minority that he
represents, together with him.

What 1 ami saying is that it has been a very
valuable experience. a very happy, experience,
which has broadened my outlook and I only
feel that while retiring from this House when I
go back to my own political job, which is
political journalistic job if II may say so,
whatever experience I have gained, will be put
to great use for the s’ke of the country. I will
cherish the memories of my colleagues in the
House and about all the presiding officers who
are no longer there and who are still there,,
and about yourself, Sir. Sir, sometimes, [ am a
very extrovert person and more assertive then
I should be. There have been occasions when
1 have been in clash with all the dignitaries
but 1 think that has been a, passing moment.
But one person with whom I did not come into
clash and who presided most of the time, is
Shri Mirdha. And it is because of him, not
because- of me, because I am what 1 am. So,
he richly reserves the compliments that have
been paid to him by other friends also.

As for the people who have been helping
you, Sir, and helping this House—Shri
Banerjee was there earlier; Shri Bhalerao is
now here— they, have co-operated with me
as heads of the team particularly. And
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as lor the Reporters, I must say that I taxed
their capacity very much 'because I am very
fast and it is like a torrent sometimes but they
have always tried to see that 1 am not mis-
reported.

I do not want to take more time of the
House except to say that I do hope that thig
great House and our Parliament will be in
those hands who will try to build positiveness,
to extend positiveness, in the Parliamentary
democratic structure that has been built up
because, Sir, it is a very sansitive structure. [
would not be true to myself and to my
conscience if I do not say openly that very
many shadows are being cast on this structure
and it is the duty of all of us, irrespective of
our notions, beliefs, ideologies or parties to
see to it that not only it is retained but it is fur-
ther extended and it is further strengthened as
an instrument of serving the nation and
national integration and for taking India
forward in the traditions of those great sons
who laid their lives to see that our country
survives. Thank you.

SHRI SRIMAN PRAFULLA GOS-WAMI
(Assam): Mr. Chairman,, Sir, first of all I
thank you and express my gratitude for all that
you have spoken. I also offer my thanks to
your staff ,nd other officials, and to to the
Secretary General, for all the assistance that
we have got. Then I would sa, a word about
our Deputy Chairman, Mr. Mirdha with whom
I have had close contact while he was the
Home Minister and then he was the Deputy
Chairman. During election time also I
contributed to his election. He is now retiring.
I am retiring voluntarily but I wish that he
comes again and remains as Deputy Chairman
to guide the House. I am glad to say that |
have been returned to Rajya Sabha for two
terms, for a total period of 11 years. It is
enough for me and I have no desire to
continue any longer. So let me retire
gracefully and make room for others to come.
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Sir, I feel, 1 have Dbecome more
cultured,, more reasonable and more ,
accommodative by remaining in  this House I
am friendly to all the Members both side; and
they too were very kind to me. I thank them
all. So, Sir, inpril 1967, 1Ientered the
House after completing two terms as member of
the Assam State Assembly. After lapse of two
years, something happened there and again i
came in 1974 and now I am retiring. When I
entered the House, Shri Uma Shankar Dikshit
was the Leader. Sir, Mr. Advani is now
the Leader of the Opposition. In between,
for some time, lie has been the Leader of the
House. Now. he has again become the Leader
of the Opposition. Sir, [ am also happy
that Mr. Pranab Mukher-jee has now become
the Leader of the House. He was sitting
with  me in the backbenches when he entered
from Bangla Congress. Gradually, he went up
and he has now become the Leader of the
House.  But I am always here in the central
postion of the both sides. Sir, in 1978,
when the Congress split I remained inde-
pendent. Now, Sir, [ am retiring as an
independent, i am happy because
independents have the freedom to vote. We
number about 11 or 12 sometimes 14 to 15.
I have with me here Mr. Lakshmana Gowda, he
came as an independent, not on party
lines. He was very close to me. Now, when i
am retiring,,  he is sitting adjacent to me.
Our numbers are 94 and 95. V/e both are
retiring. He has always been a guide to me.
Sir, have we function as independents, we have
collective discsussiong and we have the freedom
to vote. Mostly, collectively we vote.
Sometimes, one cr two may vote differently;

but we are allowed to vote freely.
Yesterday, one of our colleagues, the
junior-most independent Member, Shri

Dinesh Goswami, voted for tfte Resolution  of
comrade Bhupesh Gupta and we voted against
it.  Sometimes,, 1have also voted with
the CPI and CFI(M). Such is the way the
independents function. Sir, the pattern, the
style and the method of politics hag brought
about tremendous  changes in the function-
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ing of political parties and politicians. When 1
joined politics in the Prime of youth, there wa,
freedom struggle under the leadership of
Mahatma Gandhi. We were imbibed with a
spirit of sacrifice and dedication to the
struggle and our noble ideal. We left cur
colleges and our future career; even our family
and our personal interests. Our goal and our
cause was dearest to all of us. Today also, I
want to maintain this spirit. Sir, politics to me
is a courage, conviction, a philosophy, a
science, an art and, above all,, an inspiration jn
my life. But now, Sir, this is the age of science
and technology. A new class of political
technocrats has emerged and my temperament
and my principle cannot suit with this.
Anyway, I am retiring. Sir, when I entered,
Mrs. Indira Gandhi was the Prime Minister. In
between she was dislodged and Mr. Morarji
Desai was the Prime Minister for some time.
Now, When i am retiring, Mrs. Indira Gandhi
has again become the Prime Minister.
Personally, I have some gratitude and regai'd
for her because she helped me while I was a
victim of political conspircy in my State. In
the year 1972. Today, I am independent. I
cannot go to this side or that side. I will be in
the centre. But I am now retiring, and 1 get the
greetings of m, dear friend Bhupesh Gupta.
Last time also at the time of retirement in
1972, 1 mentioned his name. I do not have
time to mention the names of other friends.
Sir, I once again express my thanks to all the
Members,, to you and to the staff and I wish
this country to progress.

SHRI BHAIRAB CHANDRA
MAHANTi (Orissa): Mr. Chairman, Sir,
parting company with the dear ones is alway,
painful. My heart is full and when heart is full,
words are few. I am overwhelmed with the
sentiments expressed by you, Sir, and by our
hon. friends in this House, who have spoken. I
have a large circle of friends connected as I am
with various organisations in my own State
and others outside the State. But my
experience in these-
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,SiX years in this House has been new, very
educative and unique. And with all sincerity |
say | will treasure my friendship with the
Members of this House young and old,
throughout the rest of my life,, wherever I
may be. I wish the Members who will be in
this House and those who will be coming
hereafter and after all well in life and also in
their parliamentary career.

And lastly, a word in respect of the
Secretary-General and the staff working under
him. They are all untiring in their respective
places. It is a pleasure for anybody to work
with them and in that atmosphere, including
the people who are from the railways and
from the banks here.

o1 T4 A1g fgEdt  (Sewowawm) ¢
aaTIfa o, § WOE 49 ATEE
59 AAAT XA A= FFT FOATA
af wame fmar g

ara F el amfer ¥ fag @9
F1 AZE EIA1 IO AT T T4 90
JTAfs T AEATE | W ST 9T 6T
Tzey 2 # owaae fuar 0 33 w1
R A AR W@ I EF
fag & wod 7w Jgea F afr Aoz
wafos &1 § |

AT, 997 AT wfrear #
T | WA GO HT AT TR AT AT
HIT gt w1 397 &, I9F A 9fA-
fafimg a1 & | ATeAT G99z, FIF q9r
A e g faase, 1 Faw ow
#t faagm g & afes ag 77 areaw &
form® @ & AT F1 FA497 & qfF
I TAfae & g FAifead gar 2 |
fre vz adt § 97 4 737 9TEw @E,
AT e 7 wAT SaTeTwy 3%
2| & aga wav 7 fadaa s agan g |
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aga & oA a gE § fom 9w wm
faame @ =gy WA &1 gfer 4,
gfquw @1 2fer 7 gara "faaa,
ATE AT FT A OF TAF A6l 2, 98-
UF WA AT ¢ | A1 gAT -
Aifaw aeaa 2, 1 AEAifAs e
g, ag w [ wweie awqE 7 food
30 g9t § 4T T 7T, A F1 qT4-
qifet & 9 Faq 97T 7 afew ¢ famm
# nw W oAra fFar g 3w wfa
WEX A I E | H= & F a2 &
afs =w= @r T famg vmAr £
frgar 6 aat | #4 A9 999 94971 1©
G A9T I F ATA | T WA &
9% ¥ d9 arw qfeEadq g | aniia
F 9z ¥ dm are afvama gam o w
#za & 92 ¥ ot fiv are afmdw
Tt 337 faordt 79 F 93 § 47 §iF a1
afeda gam | afEa #1 favaar
(FEraEdt) AT oF 277 F A9 WT
@74 & | ofEaa wEwmw 2, At
TEUTE AT Y2, g7 4 grEvad g
FH WEAT F9AT Al UF FEW 4g
W IEAT Z, ATHT TA0 FI9 THE
9% AT & | WAL 47 FH1 FAR FEA
9T @ Al WO FE1 a% A%A7 | At
FEH UF A9 IIA AT 4Z fre o o
g9z ™ a@ %1 foz v 8 5 0w
qACH 41 ZH 9T w1 faa w7 E,
TEAIEHT F HTATT TR qAT E AW gy
ACE Aqz g wreAq Efama s 3w w
qfEdT 50 @ | d39 F F=Er & 4
% uF T g W A Ad 2 oA T
qraE qmd fA3za Fvar aga, a9z
ag & T ag afr & «%aa aAg ergeqn
97 gt & ui wadlfas 249t &
AW F HTRAR S 2 Afww e A
SATAT AETA HEATHT FT § W AFF O]
q ST AEA T AT E AR FAET I
AT § Ty F Ao & fr gt

foaa ot azeq § fafam wfas 3=
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Fafefr s d s 12a9 & 199
TF HUEa AR 9% 4% aRifaae
U 7, 394 f0q 9rsii a7 347 azafa
# @2 437 ww Z A7 {9y i 9%
3% Aasafa & =2 g7 v T 471 4
A 1 gifaT & 1 o Ui ww §
43 3T T A, gt sfAge A
ARTY TR T 5 (T4l (Agiar, 1 gl
qE L A et AremAHT ST A
T T § AT AET § AT YT 97
TR T T TFAT W AT W AT,
BRI AT TG 9 AHAT | TR =Y
2 ¥ T w AT AFAET e #
Iq% 949 # UF U T ggAfy fasfaa
VAT FLTAF Ty T A 29T HAgm
AqATAD T T@T AT g 0F qEy T
Wi {5 W87 3079 7AT7 Agew A AWy
AT 37 | 77 Faare & s 9w
4 7 sAfa # A ag g fasars
# B wor s v 9T 6 e gwEA
FTIFIAM § 73q 5 99 a|i a9z
awtat azafa & gq aeufa 1, F1 saeafy
299 FaT @, A4 wagaf aeafy
TAER A A AA I AN UL AT OAW
A3 AT A3 71 AW HEAT W OF
st @941 @ =71 4 zfem & ower
syodt |

=afaFna =1 ¥ Jvr o1 fewT @
WE § HIAAIG FIEA] A, AITH HFGAT,
AT BA AN AT g { T2 E IAF AT

foear v 2, g9 =75 & Fv ofeq
FaaTafe fawsdrn, sar @ araEm

WA AT W7 39% 17 AT
g% TEST T 7F F A1 oA W@ g,
grEamr afzq &t HiT S TrEEE
wreat Sr A1 Rt Fur 7@ 7 osay
st 491 fomar =g 2, szrefas &
AT ITAT BT 29I W A5 T30
q A1 71 Praar zar , Wi ETT A9
gfaa anrfm 1 @r2, sa aeqd &
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Fivesan a1 qewe St & fae
& 3% UF qeq1 AAATE, AT AL
ATR 9 a4 § 7 a9a7g, T 67
g &7 @ar 2 | faat &1 § &% dra@r
g fw femdn 5 ges &1 d=urfaa
fFar AT AFAT 8 T T AT ¥ w©T H,
OF 474 SMEF C ®WT H H4 3w
Far #IT 91 waw T2y & T A
AT FEAT (g G5 dwr & owe A
wala F wwd g 1 & wua g
®1 HTIRET FaT 1T g f 9% wifa
YZH 9T, R T WAAIT @R § foear
BT & 2 WY FaT FT1 @iy wany
EEL A

SHRIMATI AMBIKA SONI (Punjab) :
Mr. Chairman, Sir, neither my experience nor
my temperament behoves me to articulate in
words of profound wisdom as the Members
before me have spoken. They always say that
farewells are sad and to speak not too lightly,
I have a bag full of wet handkerchiefs. But
before, I leave, I would like to say that this
Rajya Sabha, which is always known as the
House of Elders, had for me a leeling of great
awe. | was almost afraid to enter it on the first
day. But in the last four years that I have had
the honour of being here, I have realised that
all those big names one used to read about and
sometimes hear on the radio or television aie
no doubt big personalities but they are not all
that awesome. It is a nice House of Elders
where the 'elders' sometimes behave in a
youthful manner and often speak as young
people do.

As far as fhe Chair is concerned, when I
learnt that a very distinguished Chief Justice is
going to Chair the Rajya Sabha, knowing full
well that I use my vocal chords and legs very
often in this House, I was afraid of being
brushed down to my seat often-er than 1 have
been. Sir, as far as individual contribution are
concerned it is not that I am resorting to this
in
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any humility, it is a fact that I have learnt
more than [ have contributed. The
contribution I can take the most pride on is on
behalf of the party I am a Member of, and that
contribution has been, thanks to the Deputy
Chairman of the Rajya Sabha. We are proud
of our contribution to the Rajya Sabha in a
way to Mr. Mirdha.

Sir, I am very grateful to the Members of
the Secretariat and all those friends and
helpers who stand behind our chairs
especially. For forgetful Members like me
they always had a Question lists ready. They
never said "No" to bring a newspaper when I
had a special mention granted for the Agenda.
Sir, it is with these memories that 1 am
leaving this House, very fond memories of
people with whom I worked.

I have the honour of having worked with
almost all the Members in this House. Even
those who are in the Treasury Benches I got
the advantage of their experience or even
when we are in the Opposition. I came to
know many Members of the Opposition
whom I did not know till now. We had a
chance of working' with many distinguished
Member, like Mr. Advani, Mr. Rabi Ray and
Bhupesh Dada. And as Mr. Dwivecli said, he
is an institution by himself from whom I have
drawn a lot of inspiration. For all my
colleagues, without naming anybody, I have
great respect.

Sir, I depart with not the slightest element
of bitterness or rancour. It is a fact that we
have taken positions even opposed to each
other in spite of personal friendship and
feelings. But it is indee i a matter of great
pride that when we go outside this House and
are in the Lobby we are often entertaining
each other to cups of tea and idli and dosa
provided by our canteens in the Rajya Sabha
and the Lok Sabha.

Sir the Central Hall has become an
institution which I am very glad we will still
be able to visit.

[RAJYA SABHA ]

Retiring Members 192

SHRI BHUPESH GUPTA: Nor are you
retiring from the Lobbies.

SHRIMATI AMBIKA SONI: I would
take this opportunity of thanking all
those friends who contributed to ex
periences here. Lady Member
friends here, very close to one another,
contributed memorable experiences
and so many other experiences which
will form part of my education. They
are experiences which in the future I
would recall and learn from.

Sir, I would finally just make an appeal to
colleagues sitting here that today's democracy
is a question mark in the minds of many
people. Topics and debates have been
sometimes texts which lacked the relevance of
Parliament, relevance of parliamentary
democracy. All these are pointers to one fact
that people in our country are beginning to
wonder how long and how far our
parliamentary institutions in this country will
function. As a Member of the Opposition I
have no doubt that each one of us, whether in
the Treasury Benches or in the Opposition,
have all sincerity and determination to see that
these institutions are not only going to
function but will be strengthened and it is our
collective task that it should not remain only a
resolution or a resolve in our respective minds
but this assurance and this conviction must be
in the minds of all those people who are
voters. But, Sir, this can become a firm
conviction in ihe minds of the citizen/' of this
country only if there is nothing which erodes
our values.

I would not like to mention any particular
incident or any particular practice which is
being followed now or in the past. Sir, we all
know what things should be done and what
things should be discarded, because they are
not lending any weight to practices which
could be called ethical or moral. Victories on
the floor of the House for one side or the
other are normal. Sometimes one side scores
apointand at another time
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another side scores a point. The point is that
everything should be above-board and
something which each one of us can be proud
of should be genuine and honest. Sir, this
would be my request and appeal to everybody
sitting here. I, as a retiring Member, assure
my colleagues here that in my political
activity outside this House I too will
contribute my mite towards strengthening of
democracy and democratic institutions in this
country.

I thank you very much, Sir, for giving
me this opportunity.

ot T ST Awi (I qiv) ¢
Famafa wgiEw, Wi A qH @ §
F7 fasft dw ow ¥ sffaw # AEw
FT UF TTEAT ZATTF T2 &A1 1974
# & gaT @51 a1 A fe o
U7 Tgw v | A6 fewe gn aw
fo 787 o1 @T 1 20-21 F AAW F
A # TN #T SN OE qaa6e,
fee 30-31 ¥ famndt fraw sEwT &
fadt % 57 g@ Qe 987 | 40-41
ar, 50-51 3T 6061 fFT 70-71
W% f57T so0-81 Twr | TaET WEW
Frar & fr 99 60 A% & wee wE an
&7 9 | 99 A TEAT gaT FeAr 47
TIAEY F HFEIE %Y HIT TS WIATET
qiF F 30 e ag s feafa & sewr
Tay U vAr W g g fE A wE
AT FT WAL EN AT | TH Aq W A
TE WG & A9 AcdY § WL Feded
FT WOT TH {EE © a4 A4y g o
S A9 F1 "gEuur giawT & 1 6
 fresr 4-5 Tl #—3g @ ar
e H T T, A AT I T ATA F ET—
™ 9 ¥ ot 7| awr 3% a7 oA
FHY o7 TEA FO IO wC A% a0
afem 9 w5ft dar wrew g & g
I afewr & & 7@ 9w -7 g o
THY TE WY ST § W qg AT
& fF 3o WX 3 @ a% 2 A/ e
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grEaEEar 41 § | Jar f& g wf
wAHT #REd A @R fR oo o
THE TE g FHTE Alad F1 )
it afFardt samr & A F, i foad
e s d & I aga wwar
T # T &1 e famrenm, g
fa 5f1 ol 3w 3% & F0 aga g
# <l & IO Ag w0 ey B §
ar 39 T ety &t ag amw 4w
e E—

“We are paying too much for
the wishes,”

we o & fF a7 @mw dw oA
T A & 39 faw & g & faen
A AN gEa @, 9 sraa @
g @, @ OF s gw &
FAL TEHRT TU AW AW AT g
IEAT AT | OET Avar 2 fF wmaw
WAl 25-30 9 T HR Hrawgwar §
W H SEa w1 afors w & fad
afea @aa #97 ag o @ §
25-30 AT & awa faemm o fF ad
¥ o1 grard g W awr ar wegw
Fval g o7 % w1 awew wE W
TE AT A ST gy W SfEe ¥ oag
TF BT R & A g ag FrEer
il & wEw s afer &1 osew
F1 Afeard Faar @

T WA AT EN AT W ZATI qHAA
OquEr weAr Aifear w= A F7
TT AT |

wi smaie ey (W wiw)
qamiE "EEE, & wOET T arar
g & aga 20 & #29 & @z A7 AW
wi T faard aw o ¥ owmr AW oW
Wl foar | g wmoaAam W E @
fs 6 @ gwaga w1 § o F=T wWrg
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I i @ AW F A A FO AT FC
I, S §@ W FE G a4 49 F
fafew & 1 & ag st Fww g Wiw
fawam feemn @A € f& @z A
AR W T AT T & 99 &
fau |, feam &t Far % oo, ma @i
g & § faw AT s g 9
qL ofgq a7 & A5 TOW | AT T
6 a9 & WY, HH UH W AT WAl

g—

‘afet warm Fu afEr,
g 7T 72 & gfaar T g

7 gae For, f6e 397 d21 o< um
6T 997 7 (9T 71 qa1 § | WA AE
oTEaT afFm FTEW AT E 1 9 uwar
AET FFAT ATEATE AX WG AL A
gui F1d § a1 @ga art A famre
WA AT | HE AR T AR A A
= g 8 —

'Men may come and men may go, this
House goes on.'

FATA 3TIH TAT ST wAT T
TE EFN, qEAT WA ) A T OF
fagré s @ &, 41 ad a1z ow fagrd 117
WG | WATE -7 TR AT AT HE@T @
f& w=d ad A AT & FEE S
W g fawre gure daw ¥ < g At
grit fm aw &er =T o @ E 1 wmT
2T H %% T W & & A § e
SR & WL TgT AT GaT BV A 2
Sy aoff g grit a7 ooy fast S et
AT EF | g A w1 o aEr @
faerrat 7Y a9z @, ¥9 & #1 fre
FI 92 F W g | 93% fa=re e
WEATAF ALl & | AZT WIAT HAAT qrETS
& oo o g, woEy woAr aEl #1699
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SHRI RAM NIWAS MIRDHA (Rajasthan).
Mr. Chairman, Sir, we the retiring Members
of this House, are thankful to you lor the
warm feelings that you expressed on this oc-
casion when the House is bidding farewell to
us. I am particularly grateful for th, warm
references that you, Sir, the Leader of the
Opposition, Shri Advani, Shri Bhupesh Gupta
and other hon. Members have made about me
personally. I think it is due more to the
generosity of their own spirits and hearts than
of anything else that they have said these
things.

Sir, I have had the honour of serving in this
House in various capacities, as a backbencher,
as a Member of the Government and lately as
Deputy Chairman of this august House. It has
indeed been a great honour and privilege to
serve this augu?t House in these capacities, a
House which occupies a very important and a
very special position in our Constitutional
scheme. Every Legislature ha, certain special
powers and responsibilities and so has ours,
and I think, on the way we work and in the
manner in which w, will work in the future,
would depend to a large extent how
successful we have been in working our
Constitutional Scheme as was originally
anticipated, originally envisaged, by the
framers of our Constitution.
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Well, Sir, the Legislative Secretariat hag a
very important role to play in our scheme oi
Parliamentary functioning, and I believe that
this House has ben fortunate in having a very
well organised, very competent secretariat at
all levels, and I think we should do everything
possible to improve its efficiency and its
integrity even though sometimes we are
tempted to say things which may be rather
critical of them or of some of their officers.

Well Sir, the position of a presiding officer
is a very delicate one and one that is in many
way, most unenviable. There is hardly any
one he pleases and a legion whom he
displeases. This has certainly happened with
me as with all cther, who hav, sat on this
Chair as Chairman, Deputy Chairman or as
Vice-Chairman. All 1 can say eon this
occasion is shat I beg forgiveness for any
remarks that I may have made, and I know
that I did make some.

SHRI JAGDISH SINGH AN AND; If you
did, we do nut remember any.

SHRI RAM N1WAS MIRDHA: And I can
assure that it was never meant for aaything but
for maintaining the dignity of this House and
for increasing its effectiveness which, I think,
should be. the duty of all of us. We come here
to discharge very important duties and
functions, and it should be our endeavour that
the effectiveness of this House in all areas of
responsibility thai have been assigned to it in
the Constitution, should be enhanced, and that
ha, been one of the aims which has guided me
all along.

Sir, the Leader of the House, Shri Pranab
Mukherjee, and the previous leaders, I must
thank, for their unfailing courtesy and co-
operation without which the functioning
would 12 P.M.
not have been easy. And with that, Sir, once
again | thank you for all that you *have said. |
am particularly grateful to \ou for all the con-
sideration and courtesy that I received at your
hands and I do hope I
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will continue to enjoy the same affection that
you have showered on me, in future also.

There is not much that I would like to say
on this occasion except to thank once again
very warmly, very sincerely all the hon.
Members, present and Past, whom [ have
come into contact with and from whom I have
learnt a let. These bonds are very strong; they
are full of affection, memories and even sen-
timents. And all I can say is that this has been
a very regarding experience, a great education
and a memory that will always be with me
during the rest of my life. Thank you.

THE LEADER OF THE HOUSE (SHRI
PRANAB MUKHERIJEE): Sir, 1 fully
associate myself with the views expressed by
you and the Members of the hon. House.

SHRI L. R. NAIK (Karnataka): Sir, I want
to say a few words.

MR. CHAIRMAN: Please giv. him
precedence.

SHRI PRANAB MUKHERIJEE: All right.
Sir.

SHRI L. R. NAIK; Mr. Chairman, Sir, at
the outset I would like to thank you very
sincerely for the kind words you have said for
all the retiring Members, of whom I am one.

Speaking as a parliamentarian, I would like
to say that my parliamentary career has been
of a short duration It has been only two-and-a-
half years. In my life, I had been a civilian, a
manager of industries, and I was accustomed
to do more by way of action than by way of
talk. However, when I was in London where |
served as Trade Commissioner,, the great split
took place in the Congress Party and Shrimati
Indira Gandhi gave a clarion call to all
intellectuals that they should .ic-in her in her
endeavour to eradicate poverty and all that it
stands for. I responded and on mine return I
went to a friend of mine who was a great
politician, seasoned politician and asked him
to admit me in the Congress. But at the
outset, he
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bluntly told me that as a civilian I had been
more accustomed to take "salaams" than give
"salaams" and, therefore, it would not be
possible for me to fit into the political eareer.
However, I assured him that it would be my
sincere endeavour to keep myself accustomed
to this way of life. And in fact, he warned me
at that time that I should begin at the stage of
a Class IV servant and I did begins so. After
three or four years in politics, when I fought
as a candidate for the Assembly election, I
was defeated. But though I was defeated, [
returned as a more enlightened man and it wag
for the first time that I could sr?e the problems
of this country. Since then I have gone on in
my own way. I had occasion to come to this
august House only two-and-a-half years back.
And as a member belonging to the Scheduled
Castes and the underdog, 1 have felt that |
have a purpose in being in this House. During
this short time of two-and-a-half years, I have
been able to—anyway, I feel like that—put
forth the grivances of these underdogs in this
House. The experience I have gained from the
Members of this august House is unique and
in deed very happy one. Everybody of this
great House seems to be interested in the
advancement of the underdog in this country.

During this short period, some of the
eminent debate;. 1 have heared here will
surely ring in my ears for years to come.
When I was in London I had taken some
interest to go to the House of Commons and
House of Lords and sitting in their galleries I
had watched the debates there. I must say that
the debates that took place there were of a
very high order. I came back and I am rather
proud to say that the same standard of debates
has been witnessed by m& in this august
House. The impressions I have gathered about
the parties of this Hd'jse will surely remain
with me. That will enlighten me, that will in-
spire me to do more sefvice to the underdog
in this country.
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With these impressions I now go back outside
this House perhaps to fit in my mentality of
working. What I have observed in the
Parliament is that there is more talkig rather
than action here. But when for the first time
here 1 heard Justice Hegde talking about
involvement  of  Parliamentarians  and
Parliament in overseeing the affairs of the
various Ministeries, 1 felt very happy indeed.
The way he started was really fitting tc my
mentality and 1 thought that the time has come
when this great Parliament will get itself
involved in a bigger way and in a more serious
way to> oversee the affairs of the administra-
tion in this country, for instance, by way of
constituting standing com* mittees in lieu of
consultative committees to sea that every
Ministry work under the game of this Parlia-
ment. This task is not being fulfilled in the
way I desire. | still fervently hope that the time
will come when the Parliament will get itself
involved' in this great task.

During the period of my tenure here, I had
the unique opportunity getting good treatment
from the Secretariat of the Rajya Sabha and
especially Mr. Bhalerao was very kind to me
and whatever information I wanted as a new-
comer was given to me very readily, cordiaPy
and very satisfactorily. This will ever remain
with me in my memory. I have said something
about the debates of some eminent
Parliamentarians. With these memories I have
of this great House, I now go back. I assure
you that I will continue to take the same
interest outside the House as I have taken in-
side it.  Thank you.

=t T fag (fer) o
qamfa 7@Em, & 1 AT A
AT A AvEAT | T WA 9%, 99 2w
WY TA TET A FEARIW AT FLA AT
= ¥ uf 42 83 vF FAE AW AT

"Our rivals are now ended, Past
retrieving, unamended, For some we are
performing the best; For others we are
performing the work."
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SHRI PRANAB MUKHERJEE: Mr.
Chairman, Sir, on my own behalf and on
behalf of my party, I associate myself fully
with the sentiments expressed toy yourself,
the Deputy Chairman, the Leader of the
Opposition and the other honourable Mem-
bers of this House.

Sir, when I look at the list of the retiring
Members, I also feel like many others. I do
not know whether some of them will come
back. Many may not come back. But there is
no doubt that we will be missing some of the
finest speakers who intervened on various
occasions and made very valuable
contribution.

Sir, so far as this House is concerned, in
one respect all of us would agree that though
this is a Second Chamber, it is not a secondary
Chamber. It has its own role to play within the
Constitutional framework and, many a time
during my association with this House for
over a decade, I have seen the Rajya Sabha,
cutting across party lines, asserting its right
where broad national interests were involved,
and thereby we have built up a tradition.
Whatever may be our political ideologies,
however much we may differ with each other,
the moment we leave this Chamber and meet
in the outer lobby or the inner lobby, we
forget everything. And irrespective of
ideological and political differences some of
the Members
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of this House have established very important
traditions, valuable traditions, which we all
cherish.

Some of the hon. Members like Mr.
Bhupesh Gupta have been associated with this
House since long. Though he is not retiring
this time, yet when we speak of Rajya Sabha
as a whole we cannot think of Rajya Sabha
without Bhupesh Gupta... (Interruptions) Sir, I
must mention here Mr. L. K. Advani, who is
the Leader of the Opposition today—he was
the Leader of the House on earlier occasions—
and many others. They have also made a very
valuable contribution to build up the traditions
which we inherited.

Mr. Deputy Chairman, Shri Ram Niwas
Mirdha, is retiring. I have had the privilege of
working with him. in the Government earlier
and when he was presiding over this House
also. Perhaps he may not keep in mind, he
might have forgotten, that when I came here
almost eleven years ago as a lone member
representing a regional party, I had the
privilege of making my maiden speech when
he was in the Chair as a Vice-Chairman of the
House. Sir, since then we have seen that
Mirdhaji has one rare quality. Whatever be the
provocation, he can maintain his calmness and
coolness... (Interruptions) And this is an asset
not merely as the presiding officer of this
House but even when as a Minister dealing
with a very sensitive department like the Home
Ministry. Members were agitated, the whole
House was agitated sometimes, but we user? to
find that one man remains unruffled—and he is
Mr. Ram Niwas Mirdha.

Sir, we will be missing very much our
friend. Dr. Ram Kripal Sinha, who wis our
dear friend not only while sitting here but also
while sitting on the other side. We will be
missing Mr. Rabi Rav, an important and
emmfint leader in the country, who has I lade
his contribution in the
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other House and in this House als». And we
will be missing many more: Mr. Anand, Mrs.
Soni and others, and Mr. Kalp Nath Rai who,
with his loud Voice interjected in the debates
and put vigour in the debates with his famous
utterance "Adhyakhsh Maho-day". We will be
missing all these things. But we wish many of
them may come, and I wish them a very happy
and prosperous beginning in their new area of
activities. They have enriched themselves.
They have contributed to the building up of the
traditions of this House and they have also
shared some of the experiences and expertise
with all of us. I wish them all happiness. And I
say 'Goodbye' to them. Usually we do not like
to say 'Goodbye' in our old custom, Hindu
custom; we always mention in Sanskrit:
"Punaragamanayacha". I do not know whether
within the framework of the existing political
system it would be possible or not. But we can
assure that the friendships we have developed
here during our long association will continue
to remain with us, whatever be our political
creed, whatever be our political ideologies.

Thank you, Sir, for giving me this
opportunity... (Interruptions)

MR. CHAIRMAN: Before I adjourn the
House till 2-30...

SOME HON. MEMBERS: No, no, it is
already... (Interruptions)

MR. CHAIRMAN:.. .till 3 o'clock, there
will be presentation of the Reports of the
Committee on Subordinate Legislation. Mr.
Menon.

REPORTS OF THE COMMITTEE ON
SUBORDINATE LEGISLATION

SHRI VISWANATHA MENON (Kerala);
Sir, I beg to present the Thirty-eighth, Thirty-
ninth and Fortieth Reports of the Committee
on Subordinate Legislation.



